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Bhopal, the 27" September 2023 

No. F A 3-02/2017/1/V(42): In exercise of the powers conferred by Section 4 of the Madhya 

Pradesh Goods and Service Tax Act, 2017 (No.19 of 2017) read with Rule 109A of Madhya 

Pradesh Goods and Service Tax Rules, 2017 and Notification No. F-A-3-19-2017-1-V(28), 

Bhopal, dated 24 June, 2017 and No. FA-3-21-2017-1-V(30),Bhopal, dated 24 june, 2017 of 

this department and in supersession of this department’s prior notifications, the State 

Government, hereby, authorises the officers mentioned in column (2) of the table below with 

their designation mentioned in column (3) thereof as Appellate Authority for the area 

(territorial Jurisdiction) specified in column (4) under section 107 of the Madhya Pradesh 

Goods and Service Tax Act, 2017 to hear appeals. The officer mentioned in column (2) of the 

table shall exercise all the powers and perform all the duties conferred or imposed on the 

Appellate Authority mentioned in clause (b) of sub-rule (1) of rule 109A of the Madhya 

Pradesh Goods and Service Tax Rule, 2017, namely,- 

Table 

Area [territorial 

S.N. Rei Designation of the Officer Jurisdiction/area on ci 

Commissioner (Appeal)] 

0) (2) (3) “4) 
1 Smt. Babita Patel | Joint Commissioner of State Tax, | Appeal Cases related to Anti 

Head Office, Indore Evasion Bureau Bhopal 

2 | Smt. Vinita Joint Commissioner of State Tax, | Bhopal Division-02 
Sharma Head Office, Indore 

3 Shri Rajkumar Joint Commissioner of State Tax Jabalpur Division-01, 

Thakur and Appellate Authority, Jabalpur | Jabalpur Division-02 

4 | Shri Rajendra Joint Commissioner of State Tax | Ujjain Division 
Singh Waskel and Appellate Authority, Ujjain 

Division 
5 Smt. Madhulika | Joint Commissioner of State Tax, | Ratlam Division and 

Singh Head Office, Indore Khandwa Division 

6 Smt. Abha Jain Joint Commissioner of State Tax | Satna Division, 

and Appellate Authority, Satna | Sagar Division and Appeal 

Division Cases related to Anti 
Evasion Bureau Satna and 

Jabalpur 
7 | Shri Anurag Joint Commissioner of State Tax | Gwalior Division -01, 

Pathak and Appellate Authority, Gwalior Division -02 and 
Gwalior Division Appeal Cases related to Anti 

Evasion Bureau Gwalior 

8 | Smt. Yachna Joint Commissioner of State Tax | Indore Division - 02 

Pathak and Appellate Authority, Indore 
Division - 02 
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Area [territorial 

S.N. Name © of the Designation of the Officer EE ER 

Commissioner (Appeal)] 

89) 2 3) 4) 

9 | Smt. Purnima Joint Commissioner of State Tax, | Indore Division - 01 

Chaurasiya Head Office, Indore 

10 | Shri Ram Milan | Joint Commissioner of State Tax | Chhindwara Division 

Sahu and Appellate Authority, 
Chhindwara Division 

11 | Smt. Nisha Joint Commissioner of State Tax, | Appeal Cases related to Anti 

Chouhan Head Office, Indore Evasion Bureau Indore-A 

and B 

12 | Smt. Preeti Johari | Joint Commissioner of State Tax, | Indore Division- 03 

Head Office, Indore 

13 | Shri Anand Joint Commissioner of State Tax, | Bhopal Division- 01 

Bhargav Appellate Authority, Bhopal 
Division 

By order and in the name of the Governor of Madhya Pradesh, 

R.P. SHRIVASTAVA, Dy. Secy. 

forei, WATT GET TIT Sd TY, FeURT gRT NT BEI qeone, Hore ¥ gid ao gei—2023.


